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Government of Jammu & Kashmir 
Revenue Department 

Civil Secretariat 
Notification 

Jammu, the fDA or March, 2018 

SRO,- /l~j. - In exercise o f 1he powers conferred by clouselb) or 
section 3 of the Jammu and Kashmir Grant of Permanent Resident 
cerlificate (Procedure) Ac t. 1963 (Act No. XIII of 1963). and in 
supersession of a ll previous Notifications issued in this behalf. the 
Government hereby appoint S. Jasmeet Singh Assistant 
Commissioner (Nazool) Jammu to be 1he competent authority tor 
111e purposes of the said Act within the territorial jurisdiction of Tehsil 
Jammu Khas o f Dis trict Jammu. 

By order of the Government of Jammu and Kashmir. 
Sd/-

(Shohid Anoyotulloh) lAS 
Commissioner/Secretary to Government 

Revenue Department 

No:Rev/LB/09/2017 
Copy to the: 

Doted: .03.2018 

t. Financial Commissioner. Revenue. J&K. Jammu. 
2. Commiss1oner/Secrefory to Government. General Adm1nis!rotion 

Deportment. 
3. Divtsionol Commissioner. Jammu. 
4. Secretory to Government, Deporfmenf of Low. Justrce and 

Portiomentory Affaris tw1th 7 copies). 
5. Deputy Commissioner. Jammu 
6 Director Archieves. Archeology t. Meoseums. J&K . . Jammu .. 

0 bl t on the Govt 7. Manager Government Press. Jammu lor pu ICO 1 ' 
Go1.et\ee . · f th Hon'ble 

8 Pvt Secretory to Min1ster !or Revenue for 1n!ormohon ° e 
M1nis1er . f lion of the Hon'ble 

9 Pvl. Secretory to M1n1sler jMoS) Revenue for 1n ormo 
M1nisler. 

IO.PvJ. Secretory to Commissioner/Secretory to 
Government. Revenue 

Deportment, 
II 1/C Website Revenue Deportment 
I 2. No!ificotion/stock file. 

~.\Q 
(Monzo~~;;~d Porray} 

Under Secretory to Government 
Revenue~porlmenl 


